
OFFICE OF TI IE CI IIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS I-IAZARI COURTS
DELI-II

MODIFIC/l1'_ION IN,DlJ'l‘Y ROS'l‘liR O1] JUDICIl\L,M[\GlS'l'R/\'l‘E_liIEST CLASS,

I-'OR 'l'I Hi MONTH OI-' FEBRUAIKY -2025

o In view of the request of Ms. llelly I-'ur Kaur, Ld. Judicial Magistrate First Class (Mahila Court)-05,
West District, ‘1'is. ilazari Courts, Delhi (Duly Magistrate on 19.02.2025) regarding non performing of the duty for
today due to net ill health, the following modification in the Duty Roster of Judicial Magistrate I-‘irst Class, West
Z,i:»t.it:'., Dell: for the month of February-2025 (ref. No 275-333/C.IM(WliS'l')/DR/2025 dated 24-01-2025) is

being made :-

Sr. ‘Name of the Judicial Magistrate First Class Working days Holiday Room No.

°' l
‘ Ms. Komal Garg, JMFC-03 19-02-2025 34-1

I R/o 2017, Second Floor, Gulabi Bagh, Delhi Administrative
‘ ' i Flats, Delhi

“Rest of the (conditions shallrernain unchanged in the Dot? Roster oi Judicial t)ia§isEi5t'é't?ti§t
Class. West District, Delhi for the month of February-2.025 (reference No 275-333/C (WF '1‘)/DR/2025
dated 24-01-2025).

(SAMI I GUPTA)
Chief Ju cial Magistrate
West District, Delhi

No.. ......... ..CJM(West)/DR/2025 Dated, Delhi the :25
Copy forwarded for information and necessary action to:-
-01. '1 he ilon'hle Registrar General, Iligh Court of Delhi, New Delhi

l'hrough Ld. Principal District 8: Sessions Judge, (West),Delhi
02. The l.d.Principa1 District 81 Sessions Judge, (HQ), Delhi
03. The I.d. Principal District & Sessions Judge, (West), Delhi
04. The l.d. Principal District 8: Sessions Judge all district Delhi/New Delhi
05. The I.d. officer Incharge, Pool Car, 'I‘is Ilazari Courts, Delhi
O6. 'l'he l.d. CJM, all District, Delhi/New Delhi,
07. 'l'he l.d. ACJM & Al1l.d. Judicial Magistrate First Class West District, 'l‘is I-Iazari Courts,Delhi.
OB. The Director of Prosecution, 'I‘is liazari Courts, Delhi.
09. ‘the Commissioner of Police, Delhi
10 '!I'1e I G (Prison), "‘ihar Jail, Delhi/New Delhi.
l 1. 'l he Secretary, Bar Association, 'l‘is llazari Courts, Delhi
12. The Supdt.Jail, New Delhi/Locit-Up lncharge, Tis Hazari Courts, Delhi
l3. The Admn. Of‘ficer(Judl), Ilindi Department, R. No. 237, 'l'is llazari Courts, Delhi
14. 1.aw Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized weh-site through I.AYl~2RS
16. 'l'hc Video Conferencing, R. No. 21 1, 'l‘is llazari Courts, Delhi.
17. The Care Taking Branch (Hq) & West 'l‘is Hazari Courts, Delhi
18. 'l'he Reader to the court of undersigned.
19. 'l'he Cash Branch, West District, 'l‘is lla/.ari Courts, Delhi.
20. "5 to l.d. Principal District and Sessions Judge(Wcst] District, Delhi
21 Office file

Chief Judicial; a’ istrate
West District elhi


